
Govemment of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs- 
Civil Secretariat
Srina*8ar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory

of Jimmu and Kashmir-Appointment of officer ln charge(olc) Litigation'

GoVERNMENT ORDER NO:- 5069- JK (LD ) of 2026

DATED:- 16 - 04 - 2026

Sanction is hereby accorded to the appointment of Officer's of Food Civil

Supplies and Consruner Affairs Department as Officer Incharge (OIC) Litigation

fo, th" c^e, mentioned in annexure to this Govemment Order including contempt

p",ition, if any, pending before Hon'ble High Court of J&K and Ladakh'/Central

Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC shall be govemed

datedby the provisions of Govemment

24.03.202r.

Order No.1673-JK(LD) of 2021

By order of Government of Jammu and Kashmir'

sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated:- 16'04- 2026
No:-LAW-OIC/4/2026

Copy to the:-

I l. Private Secretary to Commissioner/Secretary Law

12. lncharge Website.

13. Govemment Order file.

14. Concemed file.

- Deputy trgal Remembrancer,y

1. Leamed Advocate General, J&K

2. Principal Secretary to Hon'ble Lieutenant Covemor' Raj Bhawan'

3. Joint iecretary (J&K), Ministry of Home Affairs' Govemment of lndia'

a. Regirtrar Ceneral, High Coun of J&K and Ladakh' Jammu/Srinagar'

5. Priicipal Secretary to Hon'ble ChiefJustice' High Coun of J&K and Ladakh'

6. Commissioner/Secretary to Govemment, Food Civil Supplies and Consumer Affairs '

7. Director Litigation, Srinagar/ Jammu'

8. Law Officer concemed

9. Officer In Charge Litigation(Olc)'

10. Private Secretary to Chiefsecretary for information of Chief Sectetary'

L

(Reyaz Ali



Annexure to the Governm ent Order No. 5069- JK LD ot 2026 dated 16.04.2026

TCtle rnd tYPeS

o.
r. Shafqal Ali, Asistrnt Director'

CS&CA, Kisbtwar.
LPA/2112026 titled u

ers V/s Fida Hussain.

'I of J&K &

r. Santosh Kumar, Ass

CS&CA. Jammu Rural-II.
istant Director'

PC t3505 12025 titled Ramesh

hander V/s UT of J&K & Othen

r. Shafqat Ali, Assistant f)irector,
CS&CA Doda

A1240212025 titled Mohd. Ashraf V/s

UT of J&K & Others.
rs. Jyoti Devi, DePutY Director (P&s),

S&CA, Jammu.
P ll2025 titled om Dutt V
urabh Bhagat & Others.

/s

r. Avinash, Chief Accounts
S&CA, Jammu.

Officer,wPC/3?60/2025 titled Arjan Singh V/s
T of J&K & Others

5

r. Sham Lal Abrol, DePutY D irector (F/R),

CS&CA' Jammu.
CP(S)I 42012025 titled Moh
/s Saurabh Bhagat & Others

d. Afsar

r. Niamatullah Sheikh' Assistant Director,
S&CA, Ramban.

wPCt377912025 titled Bilal A
ani V/s UT of J&K & Others.

hmed

r. Shafqat Ali, Assistant Director'
S&CA, Kishtwar.

ccP(sy4l l/2025 titled Fi

/s Saurabh Bhagat & Others
da I lussain

r. Santosh Kumar, Assistant
CS&CA, Jammu Rural-II.

Director,
WPCI I 1312026 titled Ras

/s UT of J&K & Others
hpal Singh

r. Shafqat Ali, Assistant Director'
S&CA, Doda.

Pt3l12026 titled Mohd. Ashra

urabh Bhagat & Others

f V/st0

rs. Jyoti Devi, DePutY Director (P&S)'

CS&CA, Jammu.
N 16812026 titled Abdul Gan

V/s UT of J&K & Others

iShahII

r. Mohd. Sagir, Assistant D
CS&CA' Kathua.

irector,ll WP1234412013 titled VijaY Kumar

V/s State of J&K & Others

r, Shafqat Ali' Assistant
CS&CA, Kishtwar.

Director,WP/352l2009 titled Mohd. Iqbal &
s. V/s State & Ors.

ll

r. Shafqat Ali, Assistant
S&CA' Kishtwar.

Director,t.l SWP/425l201 3 titled Moh
rs V/s State & Ors

d. Ashraf&

r, Mohd. Sagir, Assistant
CS&CA, Kathua.

Director,
cP(syl36/2022 titled Jaswant Rajl5

r. Niamatullah Sheikh' Assistant Director'

CS&C Ii,a nr ba n.
PC/2026 tilled UT of J&K

/s Jameela Bano.

& Others
l6

r. Rohit Kumar, Assistant
S&CA, Rajouri.

Director.

11

wPC/2026 titled UT of J&K & Others

/s Shabbir Ahmed & Others

r. Avinash, Chief Accounts
S&CA, Jammu.

Officer'
l8

LPA,I2026 Titled UT o
udra Flour Mills.

f J&K V/S


